
CENTRAL ADMINISTRATiVE TRIB NAL 

CALCUTTA BNCH 	

J 

O.P. No. 697 of 1996 and 

O.A. No. 698 of 1996. 	 OAI i  

Present : HON'BLE OR, B.C. SA tIA, ADfIINI TRTIVE tv(f1BEf. 

HON'BLE re. PARITOSH DUTTA, JU ICIAL MEMBER. 
A 

4 	 TAPAN SARKAR 

AND 
C 	 SUBRATA CHTTOPADH'AY 

vs, 

UNiON OFI NDIA & OFS, ( Home Affairs) 

For Applicants : Ms. U, SanS.al  Counsel leading 
Mr. S.K. Dutt, Couns4l, fir, N.K. 8andQpadhyay,Co ns 

For Respondents : Mr. M.S.Baaerjee, Sr. ounsel. 

I 	rdered on : 24,6.19964  

ye been1ta en up together fr admi1 

sion hearing since they invo1e sirnilr 	st ions of Pct and ls. 

2. 	Both the applicants usedi to funtio-s as U.D. Cler1.ks under 

the Staff Selection Commission Orrice in Calcutta. By h8 impugnec 

Order dated 31st May,  1996 9  boththe apli ants have been transf'er.  

to New Delhi, the applicant in O.1. No 6-97 to the Staff Selection 

Commission Headquarter and the:1  applicnt n O.A. No. 698/96 to the 

Deptt, of Personnel : Training, Being agg ieved thereby, the instk 

application has been filed with the pryer that the impu.gnd trsnsl 

Con d......P/2. 

Heard on : 24.6.96. 

OROEI 

B.C. Sarma, AM, 

1. 	Both the applicabions 


